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13 08 brs,
PAPERS LAID ON THE TALBLE

ANNUAL RePorT o Coctin REFNERIES LTD.
RePoRT OF O1. Prices COMMITTEE AND
GOVERNMENT RESOLUTION THEREON

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS AND MINES AND
METALS (SHRI D. R. CHAVAN) : I beg
to lay on the Table—

(1) A copy cach of the follcaving papers
under sub-section (1) of scction 619A
of the Companies Act, 1956:—

(i) Review by the Government on the
working of the Cochin Refinerics
Limited, for the year ended the
3lst August, 1969,

(i) Annual Report of the Cochin
Refineries  Limited, for the
year ended the 3lst  August,
1969 aulong with the Audited
Accounts and the comments of the
Complroller and Auditor General
thereon.

[Placed in Library. Sece ™No.
LT-3451/70)

(2) (i) Report of the Oil Prices Com-
mittee--October, 1969,

(i) Government Resoluticn No,
1/78/69-PPD dated the 11th May
1970  containing Government's
decision on the above report.
[Placed in Library. See Nu.
LT-3452/70]

AnnuaL  REPORTS  OF DuRGAPUR
ProJECTS LTD. AND HinDUSTAN Zine LTD.
AND REVIEW BY GOVERNMENT THLREOF

THE MINISTER OF STATE IN THE

MINISTRY OF PETROLEUM AND CHE-
MICALS AND MINES AND METALS
(SHRI JAGANATH RAOQ) : I beg to lay
on the Table:--

(1) A copy cach of the following papers
under sub-section (3) of section 619A
of the Companics Act, 1956 rcad with
clause (c) (iii) of the Proclamation dated
the 19th March, 1970 issucd by the
President in rclation to the Stale of
West Bengal:—

() Review (Hindi and English versions)
by the Government on the
working of the Durgapur Projects
Limited, Calcutta, for the year
ended the st March, 1969,
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(if) Annual  Report (Hindi wversion)
of the Durgopur Projects
Limited, Calcutta, for the year
ended the 31st March, 1969 along
with the Audited Accounts and
the comments of the Comptrol-
ler and Auditor General there-
on. [Placed in Library. See No.
LT-3453/70]

(2) (N A copy cach of the following
papers (Hindi and English ver-
sions) under sub-section (1) of
section 619A of the Companies
Act, 1956:—

(a) Revicw by the Government
on the working of the Hindus-
tan Zinc Limited, Udaipur,
for the year 1967-68.

(b) Annual Report of the Hindus-
tan Zinc Limited, Udaipur, for
the year 1967-68 along with
the Audited Accounts and the
comments of the Comptroller
and Auditor General thereon,

(i) A statement showing reasons for

delay in laying the abowve papars,
[Placed in Library. See No. LT-
3454/70]

ANNUAL REPORT OF INDUSTRIAL  AND
COMMERCIAL UNDERTAKINGS OF CENTRAL
GOVERNMENT
THE MINISTER OF SUPPLY AND
MINISTER OF STATEIN THE MINISTRY
OF FINANCE (SHRI R, K. KHADIL-
KAR) : On behall of Shri P. C. Sethi, 1
begto lay onthe Table # copy of the Annual
Report (Hindi and English  versions) on
the working of the Industrial and Commer-
cial Undertakings of the Central Government
fir the ycar 1968-69. [Placed in Library.
See No. LT-3455/70)

MESSAGES FROM RAJYA SABHA

SECRETARY : Sir, 1 have to report the
following messages reccived  from  the
Sccrctary of Rajya Sabha:--

(i) 1 am dirccted 1o inform the L~k
Sebha that the Central Silk Board
(Amendmeni) Bill, 1969, which was
passed by the Lok Sabha at its sit-
ting held on the 4th December, 1969,
has been passed by the Rajya Sabha
at its sitting held on the Tth May,1970,
with the following amendments:.—
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[SECRETARY)
Enacting Formula

1. That at page 1, line 1, for the word
“Twentieth™ the word **Twenty-first™

be substituted.
Clause 1
2. That at pag: 1, line 4, for the figurc
“1969" the figure “1970" b=
substituted,

I am, thercfore, to return herewith the
said Bill in accordance with the provisions
of rule 128 of the Rules of Procedure and
Conduct of Business in the Rajya Sabha
with the request that the concurrence of
the Lok Sabha to the said amendments
be communicated to th's House.”

(@) “1 am directed to inform the Lok
Sabha that the Tea (Amendment)
Bill, 1969, which was possed by the
Lok Sabha at its sitting held on the
2nd Dzacamber, 1969, has been passed
by the Rajya Sabha at itssitting held
on the 7th May, 1970, with the
following amendments:—

Enacting Formula

1. That at page 1, line 1, for the word
“Twentieth” the word “Twenly-firsi™
be substitured.

Clause 1

2. "Phat at page: 1, line 3, for the figure
“1969" the figure * 1970 be substi-
tuted.

T am, therefore, to return herewith the
said Bill in accordance with the provisions
of rule 128 of the Rules of Proczdure and
Conduct of Business in the Rojya Sabha
with the request that the concurrence of the
Lok Sabha to the said amendments be
communicated to this House,”

BILLS AS RETURNED BY RAJYA
SABHA WITH AMENDMENTS
SECRETARY : Sir, 1 beg to lay on the
Table of the House the following Bills which
have been returned by Rajya Sabha with
amendments :—
(1) The Central Silk Board (Amcndment)
Bill, 1969,
(2) The Tea (Amendment) Bill, 1969,

MAY 11, 1970

Communal Disturbances 352
in Maharashtra (sr)

13.10 hrs.

STATEMENT RE: COMMUNAL DIS-
TURBANCES IN MAHARASHTRA
MR. SPEAKER : Now, the hon.

Home Minister,

SHRI J.H. PATEL (Shimoga) : Ona
point of order..... .

I_\-!R. SPEAKER : There cannot be any
point of order now. There is nothing before
the House now. The Home Minister is
guing 1o make a statement under item 7-A.
) SHRI J. H. PATEL : My point of order
is this,

MR. SPEAKER : [ am not going lo
allow him. There is nothing on which he
can raise a point of order.

THE MINISTER OF HOME AFFAIRS
(SHRI Y. B, CHAVAN): It is with a
deep sense of sorrow that | have to report. .

SHRI J. H. PATEL : My point of order
is this, When the right of a Member or the
privilege of a Member is affected, it must be
brought to the notice of the Speaker and
it must bz brought before the House. . .. ..

MR. SPEAKER : If hc had listcned
to me, he would not have risen. 1 said
I am examining this. I have asked the
Home Minister to make the statement and
after getting it, Tam examining it.

SHRI1 J. H. PATEL : Meanwhile, before
he makes it, 1 would like to bring somethnig
to his notice which would facilitate
his work.

MR. SPEAKER: He
down.
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